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O R D E R 
 

29.08.2019  Interim order dated 24.07.2019 passed by this Tribunal shall 

continue till the next date.  

 Post the matter ‘For Admission (After Notice)’ on 24th September, 2019. 

 

 

   [Justice S.J. Mukhopadhaya] 

Chairperson 
 

 
 

          [Justice A.I.S. Cheema]

    Member (Judicial) 
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Member(Technical) 
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